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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 105/2025

IN THE MATTER OF:
AJAY PRATAP SINGH
...APPLICANT
VERSUS
DISTRICT MAGISTRATE, MAINPURI & ORS.
...RESPONDENT(s)
INDEX
S. PARTICULARS PAGE NO.

NO.

RESPONSE BY RESPONDENT NO. 2, DISTRICT
MAGISTRATE, HATHRAS IN COMPLIANCE OF
ORDER DATED 17.10.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

A COPY OF THE REPORT RECEIVED FOR THE
NAGAR  PALIKA PARISHAD IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-1.

A COPY OF LETTER DATED 01.01.2026 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-2.

A COPY OF THE WORK ORDER DATED 08.01.2026 IS
ANNEXED HEREWITH AND MARKED AS




274

ANNEXURE-3.

5. |A COPY OF LETTER DATED 16.01.2026 FOR THE
ALLOCATION OF LAND IS ANNEXED HEREWITH
AND MARKED AS ANNEXURE-4.

6. | A COPY OF LETTER DATED 15.01.2026 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-S.

7. |A COPY OF THE LETTER DATED 20.01.2026 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-6.

THROUGH COUNSEL

o

BHANWAR PAL SINGH JADON
COUNSEL FOR DISTRICT MAGISTRATE, HATHRAS
bhanwar(9jadon@gmail.com | 6375115224

DATE: 20.01.2026
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 105/2025

IN THE MATTER OF:
AJAY PRATAP SINGH
...APPLICANT
VERSUS
DISTRICT MAGISTRATE, MAINPURI & ORS.
...RESPONDENT(s)

RESPONSE BY RESPONDENT NO. 2, DISTRICT MAGISTRATE,

HATHRAS IN COMPLIANCE OF ORDER DATED 17.10.2025 PASSED BY

THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,

NEW DELHI

Vats, aged about 34 years, S/o Shri Satish Kumar, posted as District

Nathras, do hereby solemnly affirm and state as under:

Atul Vats, am fully conversant with the facts of the case and am

v './‘ 1' A s
\&‘_-)_ . ;//
competent and authorized to swear the present Affidavit.

2. That in the present matter, the Hon’ble Tribunal is considering the issue of
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also preservation of Rohtam lake. The issue concerning discharge of
untreated sewage from the drains in River Ishan is also involved.
. That the Hon’ble Tribunal vide order dated 17.10.2025 has directed the
respondents to file their reply. The relevant part of aforementioned order is
as stated below:

“...5. Learned Counsel appearing for respondent nos. 2, 3, 4 and 6

seek four weeks’ time to file the reply...”

RESPONSE BY THE RESPONDENT NO. 2 AGAINST THE ISSUES

RAISED IN THE PRESENT MATTER ARE AS FOLLOWS:

. That the Deponent has sought the compliance report from the Nagar Palika
Parishad, received by the Deponent vide letter dated 17.01.2026.
A copy of the report received for the Nagar Palika Parishad is annexed

herewith and marked as ANNEXURE-1.

. That it is submitted before the Hon’ble Tribunal that the River Ishan
(Sikandrarao Drain as per the nomenclatures/ official government records
of the District) originates in District Aligarh and outfalls as the Ishan River

in District Etah.
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6. That it is submitted before the Hon’ble Tribunal that the River Ishan flowing
through the District Hathras starts from from 16.000 km (Village
Husainpur, Coordinates 27°43'2.12"”N, 78°20'1.43"E) to 40.400 km
(Village Mani Nagla, Coordinates 27°36'15.79"”"N, 78°28'31.12"E) (Total

Length: 24.400 km).

7. That within the territorial jurisdiction of Nagar Palika Parishad, Sikandrarao,
there exist a total of thirteen (13) drains/nallahs, comprising large,
medium, and small drains having the total discharge of approximately 5

MLD.

8. It is further submitted that the entire municipal sewage discharge of these
13 drains is ultimately conveyed through only two major trunk drains,
which serve as the principal drainage channels leading towards

downstream discharge points connected with the Ishan River system.

9. That it is submitted before the Hon’ble Tribunal that:
I. Drainage from Pant Chauraha flows towards the Etah Road

Railway Crossing in the direction of Village Igbalpur; and
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I.  Drainage from Pant Chauraha also flows towards Sardala Pul on

Kasganj Road

li. It is pertinent to note that all the subsidiary/minor drains (11

drains) ultimately merge into these 2 major drainage routes.

SCREENING GRID INSTALLATION ON ALL DRAINS

10.That to ensure compliance with environmental safeguards and to prevent

solid waste, plastics, and floating debris from entering natural water bodies,

Screening Grids have been installed on all 13 drains within the municipal

limits. The detailed status is as follows:

Sl.
Drain Description
No.
The said drain is approximately 2240 meters in length. It is the
From Pant main drain, and its discharge flows via the Etah Road railway
1 ||Chaurahato crossing into the Igbalpur drain. Screening has been installed.
Railway Crossing One of the two major drain on which bio remediation will be
carried out.
The said drain is approximately 1360 meters in length, and its
From Pant ) ) ) )
discharge flows into the Sardala Pul drain. Screening has been
2 ||Chaurahato Sardala| ) ) _ _ o
oul installed. One of the two major drain on which bio remediation
u
will be carried out.
The said drain is approximately 600 meters in length, and its
From Bhuteshwar ) ) _ o
3 discharge flows via the Etah Road railway crossing into the
Temple to G.T. Road ) ) _
Igbalpur drain. Screening has been installed.
A From G.T. Road to The said drain is approximately 650 meters in length, and its

Canal Road Temple

discharge flows via the Etah Road railway crossing into the
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Sl.
Drain Description
No.
up to Sarai Ughda Igbalpur drain. Screening has been installed.
Begum
From G.T. Road to The said drain is approximately 400 meters in length, and its
5 |[Teliyan up to discharge flows via the Etah Road railway crossing into the
Roshanganj Igbalpur drain. Screening has been installed.
From Pant Chauraha | The said drain is approximately 600 meters in length, and its
6 |[to the house of discharge flows into the Sardala Pul drain. Screening has been
Kunwar Pal installed.
The said drain is approximately 1100 meters in length, and its
From Sardala Pul to ) ) ) )
7 B discharge flows into the Sardala Pul drain. Screening has been
Kajiyan Temple ]
installed.
The said drain is approximately 860 meters in length, and its
From G.T. Road to ] ) _ o
8 ) ) discharge flows via the Etah Road railway crossing into the
Laxmi Talkies ) ) _
Igbalpur drain. Screening has been installed.
The said drain is approximately 450 meters in length, and its
From G.T. Road to ] ) _ o
9 ) discharge flows via the Etah Road railway crossing into the
Idgah via Nagla Lala ) ) _
Igbalpur drain. Screening has been installed.
From Old Kasganj The said drain is approximately 500 meters in length, and its
10 ||Road to Fauji Ki discharge flows into the Sardala Pul drain. Screening has been
Chakki installed.
The said drain is approximately 730 meters in length, and its
11 |— discharge flows via the Etah Road railway crossing into the
Igbalpur drain. Screening has been installed.
From G.T. Road to The said drain is approximately 840 meters in length, and its
12 |Barahsaini discharge flows via the Etah Road railway crossing into the
Roshangan;j Igbalpur drain. Screening has been installed.
13 ||[From Gausganj The said drain is approximately 500 meters in length, and its
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Sl.

No.

Drain Description

Chauraha to Railway ||discharge flows into the pond located in front of G.S. College.
Station Screening has been installed.

BIOMEDIATION WORK ON MAJOR DRAINS

11.That in order to ensure immediate mitigation of pollution load and in
compliance with environmental norms and directions of this Hon’ble
Tribunal, bioremediation work on the said two major drains shall be

initiated within a week.

12.For this purpose:

I.  Tenders were duly invited by Nagar Palika Parishad, Sikandrarao
vide Letter No. 1004/1 dated 01.01.2026.
A copy of letter dated 01.01.2026 is annexed herewith and marked as
ANNEXURE-2.

1. Upon completion of the tender process, the work order was formally
issued to the executing agency on 08.01.2026.
A copy of the work order dated 08.01.2026 is annexed herewith and

marked as ANNEXURE-3.
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Ii.  The bioremediation work is being undertaken to reduce BOD, COD,

suspended solids, and organic load prior to discharge.

CONSTRUCTION OF STP IN HATHRAS AS A PERMANENT

MEASURE FOR TREATMENT OF DOMESTIC SEWAGE

13.That it respectfully submitted that the Nagar Palika Parishad is also actively
pursuing the establishment of a Sewage Treatment Plant (STP) for
permanent and sustainable sewage management. The NPP has requested the
Deponent for the allocation of 5,000 square meter of land for the
construction of the same. The land is being identified by the Deponent
expeditiously so that DPR may be prepared ans sent for requisite approval at
the earliest.
A copy of letter dated 16.01.2026 for the allocation of land is annexed

herewith and marked as ANNEXURE-4.

REJUVINATION OF THE RIVER BANKS IF ISHAN RIVER

14.That the forest department vide letter dated 15.01.2026 has informed the
Deponent that in furtherance of the objectives relating to the conservation of

the Ishan River, development of green belts, and rejuvenation of river banks,
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the Forest Department has proposed a plantation programme during the
Financial Year 2026—2027 along the banks of the Ishan River within Tehsil
Sikandrarao, District Hathras.

A copy of letter dated 15.01.2026 is annexed herewith and marked as

ANNEXURE-5.

15.Under the said programme, the area, number of pits/plant saplings, and other
essential particulars at the identified site are as under:
I.  Name of District/Division: Hathras
ii.  Name of the River: Ishan River
lii.  Plantation Year: 2026-2027
Iv. Range: Sikandrarao
v. ldentified Site: From Mahmoodpur to Amritpur Ratibhanpur
vi. GPS Location: N 27.6422', E 78.4593'
vii.  Area: 2.50 Hectares
viii.  Number of Pits/Saplings: 6,250
IX. Scheme: State Plan — General

X.  Division: (Concerned Forest Division)
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16.That the plantation of 6,250 saplings shall be carried out over an area of 2.50

hectares during the plantation drive in monsoon 2026-27.

DEMARCATION OF THE FLOOD PLAIN ZONE OF RIVER ISHAN

17.That the Deponent vide letter dated 20.01.2026 has directed the Irrigation
Department to ensure demarcation/identification of the Ishan River at the
earliest and to submit your report forthwith, so as to enable timely
compliance with the directions of the Hon’ble National Green Tribunal.
A copy of the letter dated 20.01.2026 is annexed herewith and marked as

ANNEXURE-6.

18.That the Deponent undertakes to ensure that no untreated domestic effluent
Is discharged into river Ishan without prior scientific treatment. Furthermore,
it is humbly submitted before the Hon’ble Tribunal that the Deponent is

taking requisite actions to ensure the above.

19.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.
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19.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

20. 1 state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

DEPONENT

J\

VERIFICATION

Verified at Y Hﬂ‘“f on this Qo day of (ﬂ/t;nj%—‘ -, 2024, that

the contents of the above affidavit from paragraphs 1 to 20 are believed to be
true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.
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...................... 3. Learned Counsel for District Magistrate, Mainpuri is directed to place on
T &Arecord the plan for preventing the discharge of untreated sewage from these
drains in River Ishan. The response on behalf of UPPCB has also been filed disclosing
the results of samples from 18 locations and the fact that 27 drains are discharging
untreated sewage in River Ishan from Hathras to Bilhaur Kanpur Nagar before meeting

River Ganga. The disclosures so made by the UPPCB is as under:
o. That it is to mention here that there are 27 drains which are discharging their

untreated sewage in Ishan River form Hathras to Bilhaur Kanpur Nagar (Before
meeting river Ganga). The detail is given below. -

Sr.No. District No of Drains Flow (MLD)

1 Hathras 13 5

2 Etah -6 2.1

3 . Mainpuri 8 14.26 ]
Total 27 21.36 ]

4 Learned Counsel appearing for District Magistrate, Kanpur has pointed out that
Tehsil Bilnaur comes within the jurisdiction of District Kanpur Nagar, hence the :
applicant is permitted to examine and implead Digtrict Magistrate, Kanpur Nagar a§
respondent in the matter. '

5- Learned Counsel appearing for respondent nos- 2,
to file the reply.

3, 4 and 6 seek four weeks' timé

D_Drive_DLRC LETTER 2026_61




4. Liston 21-01-2026------- (Copy Enc!osed).
e ara & SoMo TEHYT Fa=wT A B W Rrenfier were,

w,am,ﬁq@@mmﬁwmvﬁﬂm, qgfaRer, a9 o
W@WW,GOHOH#N%WWW%I

Saq @ TR g uHie 194/ RiEE /96 / feAE 16.01.2026
zhmmﬁawmw%ﬁﬁmmﬂ%nwmzﬁaﬁaﬁﬁ
%ﬁmgﬂﬁ%%ﬁmgﬂaﬁaﬁmwaoowowgﬁﬁm
%WQQSW%IW@HWWWWEﬁWW
ﬁ?ﬂ@?ﬁ?ﬁmﬁmﬁwwm@ﬁﬁﬁmwﬁ

S| sae wer § fEio 0000 & fflo 16.000 TH (TS fbHlo 16.000), STIUE .

=1oR ¥ fphl0 16.000 (ITH gOMYR/ BIfEAC 27° 43" 2.12°N, 78° 20’ 1.43"E)
& frfo 40400 (I FE @ /STl / BiEIC 270 367 15.797 N, 78° 28’

31.12"E) O (Twarg faHio 24.400) AT Sreue arelTe # o 40400 & faHI0
48.800 TF (TS fapdiio 8.400) ¥ Uil 2| areiiTg W@US AT e AT &I

ﬁawwgﬂaﬁmwém?aﬁﬂé%‘,%ﬂwﬁmﬁ@ﬁaﬂw%l
aﬁ:mﬁéﬁmﬁmw%%mﬁmqﬂﬂﬁ?/%ﬁ

BrE] Ie o et M wee gifEd ey |

D_Drive_DLRC LETTER 2026_62




	41a6776ec89a0fad1cf86270cd2b6e9c6e352501d811a11c69dd7c03a42b6fa8.pdf
	2c40b2063a9e8019ca408e5ce99cc7867082e05e7cc51001463c30dc3a89c85a.pdf
	41a6776ec89a0fad1cf86270cd2b6e9c6e352501d811a11c69dd7c03a42b6fa8.pdf

